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by the C. B. I. for alleaedly defrudin, the 
plot. holders of Greenfield colony of crores 
of rupees ; 

(h) if so, whether the investillations 
have since been alarted with the details of 
Ihe pro,ress made in tbe mailer; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) No, 
Sir. 

(h) and (c). Do not arise. 

L'Klalatlon to Proted Piot-Holderl 

2593. SHRI HARDYAL DEVGUN : 
Will Ihe Minister of HOME AFFAIRS 
be pleased to stale : 

(a) whether Government propose to 
inhlate any lellislation to protect the 
Interest. of pint-holders wbere coloni· 
satlon schemes are mooted and which are 
witbin the jurisdiction of the Central 
Government ; 

(b) if so, details thereof; and 
(c) the time by which It is likely to be 

broullht forward ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) 10 (c). 
The matter II under consideration. 

2S94. SHRI CHINTAMANI PANI· 
GRAHl: Will tbe Minister of EDUCA· 
TION be plealed to state: 

(a) whether any financial aul.tance 
hu been IIIYen to Oris.. In 1967·68 and 
1968·69 for bulldinll Clrtenslonl, equip-
ment, publications or traininll of Museum 
It elf etc. : 

(b) wbetber any such proposal was 
'-'"" from the State MUieum of 
OrIaaa : and 

(e) If so, wbat wal the proposal and 
the amount 01' Bulat.nco ,Iven durin, tbe 
yean 1967.68 and 1968·69? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SBRI 
SHER SINOH): (B) IUId (b). Yea, Sir. 

PropOl8ls amounlina to RI. 6,08,800/· were 
receiYed. 

(c) The followlnll Krants have been 
Ii yen durinll tbe two years : 

1967·68 RI. 4,400/· 
1968·69 Rs. 4,SOO/· 

C-pllalloa aad Pablkalloa of th. 
DIIIrIeI Gazetteers by 

OrIs .. Goy_ent 

2S9S SHRI CHINTAMANI PANI· 
GRAHl: Will the Minister of EDUCA· 
TlON be pleased to state: 

(a) whether tbe Orissa Government 
bave received any financial assistance from 
1950 to 1968 from tbe Central Government 
for compilation and publication of Ihe 
District Gazetteers ; 

(b) if so, the amount Ihereof; and 
(c) whal progress has been made so 

far in this respeCI ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
SHER SINGH) : (a) Yes, Sir. 

(b) Rs. 4S,986.40. 
(c) Tbe drafts of five District Gazct. 

teen bave been completed and approved 
for publication. The Gazetteer of Kora. 
put hu been published while tbat of 
Mayurbhanj is in the press. 

Paradeep Port 

1596. SHRI CHINTAMANI PANIG. 
RAHI: Will the Minlsler of TRANS. 
PORT AND SHIPPING be pleased 10 
state: 

(a) the steps laken 10 install the 
required number of buoys for cbannel 
markln .. at Paradeep Port by DOW ; 

(b) wbotber it Is a ract tbal between 
\966 aad \968 till DOW only three buoys 
haYe beoa lnatallod ; and 

(c) wbetber adequate radio communi. 
cation facilities bave been provided at the 
Port DOW ? 

THB MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. 
RAO) : (a) aad (b). For markin, 
the chaanel at paradeep Port. Ibe 
requlalte au_bar of buD,. hu. abeady 
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been acquired. But all tbe moorinl 
pan needed for InstalllDl these buoys In 
tbe cbannel bave not been received 10 far. 
As sucb, It bas been possible to Inltal 
only tbree permanent buoys 10 far. As 
SOOD as tbe moorlDI para are received, 
Ibe olber buoys will be laid ID posltioD. 

Meanwbile, Ibe cbaDDel Is belDI mark· 
ed with small drum buoys inside Ihe break· 
walera for safe Davllallon. The posillon 
of Ihese lemporary buoYI Is heiDI checked 
constaDtly by the Hydrolraphlc Surveyor 
aDd wbenever Decessary these are Ihlfled 
to correct positioDs prior to carrylDI out 
sblpplDI movemenls. Besides tbe buoys, 
traDsit beaCODS have alao heen Installed 
alhore for safe Davllatlon. 

(c) Orders have already beeD placed 
for tbe purchase of a H. V. F. let and It is 
expected to he received shortly. Prelimi· 
nary steps bave also been taken to have a 
wireless telegraph atation aDd teleprinter 
arranleme nts at the Port. 

Reali_lion af Stall' Due 1o Punjab 
R ..... nll&tlt'D 

2'97. SHRI YAJNA DAIT SHARMA: 
Will the Minister of HOME AFFAIRS 

be pleased to refer to tbe reply liven to 
UDstarred question No. S482 on the 23rd 
AUlust, 1968 and state: 

(a) whether GovernmoDI bave lince 
examiDed al\ Ihe recom_datioDs of the 
Cbief Secretari .. ' Commlltee reaardlDI 
tbe_reallocatioD of lIalr oa Ibe roorlani· 
satioD of PUDjab ; and 

(b) If Dol, tbe rouons for tbe delay 1 

THB MINISTBR OF STATB IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a' and (bl. 
0111 of 57 Departmenll Involvod ID Ibe 
prOl:elI of reorpnlaatioa, recommeadations 
of Ibo Chief Secretaries' Committee bave 
been received la respect of S4 Depart· 
monll. Allocatioal ia _peel to n 
Departmentl bave beea 8aaliled. ActioD 
II in prolfOH to Snail.. allocallons ID 
_peet of r_IDIDI Depart_II on a 
priority balla. 

I .... T .... Dew ... ..-~ 

2m. SHRI PRBM CHAND VERMA: 
Will tbo MIoiIt« of TOUlUSM AND 
CIVIL AVIATION be pleuecl to ..... : 

(" wh9D tbe IlIdia T~ Deftlop. 

meat Corporation was aet up aad who 
were tbe membera of ils Boud of Dlrec· 
ton and how tbe same Board Continued; 

(b) tbe memhen of Ibe Board of 
DirectOR al proaeDt, the Dame of the 
CbalrmaD or Manallnl Director of tbe 
Corporation, wbeD they were appointed, 
their teDure and terml of appoiDtmeDt ; 

(c) the loss luWered by the Corpora. 
tlon OD accouDt of irrelularltiea, theft, 
Itock, shortale, lire or BDY otber auch 
causes and wbether theae malten were 
looked into; aDd 

(d) If so, the result thereof and, If aot 
the realODS therefor 1 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINOH): 
(a, The India Tourism DevelopmeDt 
Corporation was set up on 1·10·1966. A 
list of members of the first Board of 
Directors is laid 00 the Table of Ihe 
House (Anne~ure 'A',. [PIQc~d III Llb·ary. 
Ste No. LT-2388/68.] 

The Board was reconstituted with 
effoct rrom 1·10·1967. Name of new 
Directors are liven in the list or the Table 
or the HOUle (Annexure 'B',. [Placed / .. 
Library Ste No. LT-2388/68] 

(b) The prosent Board of Directon 
was constituted with eWe~t (rom 1·10-1968 
and the Dames of its members are liven la 
the list laid on the Table of the HoulO 
(Annexure 'C',. II'/Ie"d III Library. S., 
No. LT.2388/68.j 

Tho Chairman is Shri Komelh Thapar. 
He wal appointed II Chairman witb effoct 
from 1·10·1967 for Ii period of one year 
reappoiDted (or another year wltb effect 
from 1-10-1968. Shrl Thapar II. nOD· 
official part-time Chairman. He II elilible 
to receive, like other non· officIal Dlrecton 
of tbe Corporation, RI. 7'/. for OKb 
moetlnl of the Board of Directon attended 
by bim aDd Travellial Allowanco for 
journeya performed ID connection wltb the 
bualD_ of Ihe Corporatloa, whIch la. 
eludes actual tralD or air fair pI,., RI. 
100/. for th. lint day aDd Ih. 3{)/' for tbe 
lubaequent daYI for incideatal •• .,..... 
aad DaUy Allowance. 

Sbrl M. S. Sundar. II tb. p_t 
Manqlal Director of tho CorporatJon, 
He wu appolDled wltb efl'ect from 
26-8·1968 uDtll further ordara. Tho t_ 
.~ coQdalioDl or Ilia appoia_, a" 




